
10014115040118290.txt
       CENTRAL ADMINISTRATIVE TRIBUNAL
JODHPUR BENCH, JODHPUR
…
OA No. 290/00141/2016

                                  This, the 4th day of 
January, 2018 
     
…

CORAM: HON’BLE MR. PRASANNA KUMAR PRADHAN, MEMBER (A)
      HON’BLE MR. SURESH KUMAR MONGA, MEMBER(J)
…

Chokha Ram Chaudhary s/o Shri Mehra Ram Chaudhary, aged 
about 35 years, b/c- Jat, R/o-Plot No.41-A, Ghachi Colony, Near Pili
Tanki, AF Road, Bhagat Ki Kothi, Jodhpur (Office Address: 
worked as Sorting Assistant under ST Division, Jodhpur). 
…Applicant
BY ADVOCATE :  Mr. S.P.Singh
     VERSUS
1. Union of India, through the Secretary, Government of India, 
Ministry of Communication, Department of Post, Dak Bhawan, 
New Delhi.
2. The Asst. Director General (DE), Dak Bhawan, Sansad Marg, 
New Delhi- 110 001.
3. The Chief Post Master General, Rajasthan Circle, Jaipur-302007.
4. Superintendent of RMS, ST Division, Jodhpur.

….Respondents

BY ADVOCATE: Mr. K.S.Yadav

ORDER (ORAL)
…

PER SURESH KUMAR MONGA:
 Pursuant to an advertisement dated 21.02.2014, the 
recruitment process for selection on the post of Postal 
Assistant/Sorting Assistant was set in motion by the 
respondents. The applicant, who is an ex-serviceman had applied
for the said post and appeared in the competitive examination. 
He was declared successful in the said examination.  However, 
he was not issued appointment letter as he was not being 
considered ex-serviceman. He submitted a representation 
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alongwith DOPT letter, and ultimately, the Chief Postmaster 
General had directed to consider his case against the vacancy 
of ex-serviceman quota.  However, before the appointment 
letter could be issued in his favour, because of certain 
complaints of malpractices against some candidates, the 
competent authority ordered to keep in abeyance all further 
appointments/training in Postal Circles, where such flawed 
recruitment process was undertaken through private agency. 
Subsequently, vide order dated 11.12.2015, the examination in 5 
Postal Circles including Rajasthan was also ordered to be 
cancelled. 

 2. By way of instant Original Application, the applicant
has prayed for issuance of a direction to the respondents to 
issue the appointment letter w.e.f. 24.11.2014. It has been averred 
that similarly situated persons have already been offered 
appointment and the applicant has been denied the same 
illegally and arbitrarily. 

 3. During the course of hearing today, the learned 
counsel for the respondents produced a copy of the order 
dated 13.07.2017 passed by the Hon’ble Supreme Court in Civil 
Appeal No.10513 of 2016 wherein various directions have been 
issued with regard to process of selection and appointments of 
the Postal Assistant/Sorting Assistant made pursuant to 
aforesaid advertisement.  The learned counsel submitted that 
the applicant’s case for grant of appointment can be 
considered in the light of the order passed by the Hon’ble 
Supreme Court and the instant OA can be disposed of by issuing 
appropriate directions to the respondents. 

 4. In view of above submissions made by the learned 
counsel for the respondents, we deem it appropriate to dispose 
of the instant OA with a direction to the respondents to 
consider the case of the applicant for issuance of appointment 
letter on the post of Postal Assistant/Sorting Assistant in the 
light of the order dated 13.07.2017 passed by the Hon’ble Supreme 
Court.

 5. Accordingly, the instant OA is disposed of. The 
respondents are directed to consider the applicant’s case for 
appointment on the post of Postal Assistant/Sorting Assistant 
in the light of order dated 13.07.2017 passed by the Hon’ble 
Supreme Court in Civil Appeal No.10513 of 2016 and, in case, the 
applicant is found entitled to appointment letter, the same 
shall be issued to him forthwith. A further direction is issued 
that the whole exercise shall be undertaken by the 
respondents within a period of two months from the date of 
receipt of a copy of this order. 

 6. Ordered accordingly.  There shall be no order as to 
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costs.

(SURESH KUMAR MONGA)               (PRASANNA KUMAR PRADHAN)
           MEMBER (J)                                             MEMBER (A)

R/
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